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The Enacting Formula and the Title
were added to the Bill,

SHRI DALBIR SINGH:
“That the Bill be passed.”

MR. CHAIRMAN: The question is:

“That the Bill be passed.”
The motion was adopted.

I move:

19.01 hrs,

QUESTION OF PRIVILEGE—contd.
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The Lok Sabha then adjourned till

Eleven of the Clock on Thursday,
August 29, 1974/Bhadra 7. 1896 (Saka)



